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st aq fowg ; gm amg & faed )
Mg\ gz qar feqrd Y w@r &
(Interruptions) Keep it for 4 O'clock.

MR. SPEAKER 1 All right, We will
take It up at 4 O'clock. The House will
now adjourn and meet again at 2,20 P.M.
13.21 hrs.

The Lok Sabha adjourned for lunch
till twenty Minutes past Fourteen of the
Clock

The Lok Sabha re-assembled after
Lunch at Twenty-five Minutes Past
Fourieen of the Clock.

[SHR1 K.N. TIWARY in the Chair]

FRE. HUNGER STRIKE BY CENTRAL
GOVERNMENT EMPLOYEES
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SHRI §. M, BANERJEE 1 I fully sup-
port Shri Bal Raj Madhok. Shri M. L.
Sondhi had raised this question before, and
some of us had also raised this before we
adjourned, but there were other items, and
the Speaker could not hear us,

The Central Pay Commission in their
second report had already recommended very
clearly that there should be no deparimental
examination for promotion from U.D.C. to
assistant®s post. This Is not a selection post
but a seniority post. This maiter has been
hanging fire. The Ministry of Home
Affairs is taking a loog time over this matter,
In 1966, the deparimental examinations were
postponed, Mow, all these people are go-
ing on a hunger-strike, and another batch
of workers would be going on a hunger-
strike from tomorrow or the day after.
Where is the hon. Minister of Parliamentary
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[Shri S, M. Banerjee]
Affairs here 7 Lst him hear it. I would
request him to convey our feelings to the
Home Minister, because 10th December,
1969 is the day on which the examinations
are to be heid, These people have wasted
prime of their youth in the Centra) Govern-
ment, and they have put in about 25 years
of service as L.C.C, or U.D.C. Why should
they be asked to appear for an examination 7
There should be no test for promotion of
these people.  After all, this is not a selec-
tion post, but a seniority post, Therefore
I fully support my hon. friend Shri Bal Raj
Madhok. I would request you to kindly
ask the Home Minister to make a statement
on this tomorrow or the day after. Other-
wise, the sitvatlon will deteriorate, So, I
would request you to ask Shrl Dwaipayan
Sen, who is one of the Whips, to convey
this to the Home Minister, and tomorrow
he should make a statement on this matter.

SHRI M.L. SONDHI {New Delhl): This
is a matter which this House should be con-
cerned with, because there is a very strong
feeling, and it Is a popular feeling in which
the lives of so many of the workers of the
Government who are part and parcel of this
Government machinery are concerned, and
this is a matter which we should discuss
either by way of an adjournment motion
or by some other means. A full statement
should be made on this today, because other=
wise, thls matter will get out of hand. Feel-
ings are very high on this matter relating to
the demands for centralisation and the de-
mands relating to the welfare of these Go-
vernment clerks, and Government should
not be indifferent to that matter, Thisis a
matter in which the entire House has the
same feelings, and 1 would appeal to all the
Members present here to support me, and I
would request you 1o hear their views also.
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SHRI1 5. M. BANERJEE 1 60 Mcmbers
of Parliament had sent an appeal 10 the
Home Mirister, So, the Home Minister
and the Home Secretary should do someth-
ing in this matter,

awafa wglag : AT GEEl A 9
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qg T FA9 F 397 |
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SHRI RANDHIR SINGH 1 Government
should look into it. After all, they are
human beings, and they are petty employees,

and they should be helped, and Government
should keep their welfare in mind,

AN HON, MEMBER : ‘Petty’ is not a
good word.

SHRI RANDHIR SINGH : It is not a
bad word. They are poor employees.

st fra ammw (aE) o ewefa
wERy, I gER A FA § F oag
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T AT gL ¥ graree e wE wifgwd
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T FT A g, aY 77 EEd F Wg
7 3% sgage SN 7 W@ & A
et F q1g gy w5 NI

SHRI G. VISWANATHAN (Wandi-
wash) : This is regarding the demands of the
employees of the Central Government. I
fully agree with what Shrl Bal Raj Madhok
has said, and with what Shri M. L. Sondhi
has said. We want the Home Minlister to
make a statement. This concerns the llves
of lakhs of U, D, Cs, and I. D. Cs. This is
an urgent matter, and this should be con-
veyed to the Home Minister, and he should
make a statement.

SHRI LOBO PRABHU (Udlpi) 1 I
completely disagree with all those who have
spoken before me, and I would give my
reason for it. It is not a question of wrong-
ing any class. But it is a question of gett-
ing the best out of them. Examination is
a means of testing the merit of a person.

SHRI 5. M. BANERIJEE 1 This is a

bureaucratic method.

SHRI M. L. SONDHI 1 You should go
by the sense of the House,

SHRI LOBO PRABHU : This a vote
catching device, This is an attempt by
Communists to sacrifice efficlency for the
sake of mere...

st w3 o= T : gw FFgfaee adl

4

SHRI LOBO PRABHU 1 They are as
good as communlsts if they support them,

MR. CHAIRMAN : Order, order. Let
there be no cross-talk.

SHRI LOBO PRABHU 1 Efficlency
should be the watchword of Government,

SHRI BAL RAJ MADHOK 1 Why does
my hon, friend poke hls nose into this ?

SHRI S. M. BANERJEE : 1 rise on a
point of order.
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MR. CHAIRMAN : [ am not allowing
it.
&t ®o RYo awwil : § F1§ wrer Adk
F{ T g, a9 fazame fan

wamafa Ageg  #7 715 A7 Fzadl
TH A # A% Y )
SHRI S. M. BANERJEE 1 I riseon a

point of order. Shri Lobo Prabhu had
said,..

MR. CHAIRMAN
drop it,

Please fet him

St ANNF q1gd A qA® IAT & ST
ar58 & A1 SfFewdl ad) arge & S
& o3 fawa #1 w7 & T 77 W6E F I
aTar | ggt fea M d3 gy 198
FI TAAHE 1 F7d FIN | (Interrup-

tions). Let there be no cotroversies, Let
him drop it.

=t Fo W AW : 4F FA ATgo Hle
UHo gU ¥ T WIge Hlo UHo g & &%
%1% grnfaaam wgiv faar a1 ?

After they become ICS officers, did
they sit for apy examinatiins? So, why
do they want examination for these people 7

SHRI LOBO PRABHU 1 I had appear-
ed for the ICS examination and I passed
with a very high position. I may say thls
for the Information of the hon. Member, [
believe that examination is a test of merit,

SHRI BAL RAJ MADHOK : 1 would
request Shri Lobo Prabhu to bear this also
in mind. We agree that he did appear in
the ICS examination and he passed with
very high position, But let him take mercy
over these small people. He is a big man,
But let him think of these small people.

SHRI LOBO PRABHU 1 I have come
by merit...(Interruptions)

SHRI §. M, BANERJEE**

SHRI M. L. SONDHI 1 It is a question
of human rights also. For ten to fifteen

**Not

recorded, vide observation by the Chair in Col. 237,
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[Shri M. L. Sondhi]

years, these people have had no Government
accommodation. How can they prepare for
examination if they have no house in which
to live ? Dos=s my hon. friend Shri Lobo
Prabhu want them to prepare for the ex-
amination in his house at Western Court ?
They will come there tomorrow, all of
them.

st fow w7 |1 (Agadt) ;o @l
o, ot @ v ad g vw w1 & Awed
FATE |

@0 aa—at fagd g™ ¥ for
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Fi awrd rear g fs armd warg § 9@
A Fzr fadas ag sgd ar TE
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SHRI1 SHEO NARAIN : It was on the
list of business for this weck.
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IO I FT X TT% faaagm |
it foa qiaw : Sw A g
My hon. friend Shri Shiva Chandra
Jha is right, He has a right to raise this
question, because it was on the list of
business for this week. How could it be

dropped 7 We want to know the reasons
for this,

wanfy wgiag : 97 ag ivE W
I8 T3 H 9418 IIIIQU |

st foa s wr: dfea @z gerwr
Fil a7 ? 77 Y q@mn .

wwtfa wgtam : s@ Ggo foew A9
geafram faga® qx fa=sre sroew gam
... (vmEam)...

sft ot =7 W1 : 9 59 aw F) o
% fasidg o< ar, gerr 4t war ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI1 RAGHU
RAMAIAH, : I will explain it. Yesterday,
Shrimati Tarkeshwari Sinha and some other
leaders of the opposition were here, 1
consulted all of themin the matter, If it
had remained in the list it would have got
only one hour this week, leaving nine hours
later on. The consensus among all the
opposition leaders, including  Shrimati
Tarkeshwari Sinha, was that Instead of one
hour pow and pipe hours next week, [t
should be taken up coostinuously. So, once
the Constilution (Amendment) Bill is over,
this will be taken up.

SHRI KANWAR LAL GUPTA 1 We
confirm that this is what happened yester=
day.

MR, CHAIRMAN : We will now take
up the Central Silk Board (Amendment)
Bill,

SHRI JAIPAL SINGH (Khunti) 3 Mr.
Chairman, I regret I have to get up and
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request you to expunge everything that the
hon, Member from Kanpur has said about
my friend, Shri Lobo Prabhu, I think it Is
a shame...

SHRI M. L, SONDHI: This is the
time for rejoicing because we have beaten
Australia, Let us pot gquarrel amongst
ourselves,

SHRI JAIPAL SINGH ; To begin with,
You ar¢ not a sportsmaan.

SHRI S, M. BANERJEE ; I am,

SHRI JAIPAL SINGH
remarks should not emanate
member,

quTafa wgaw : gE aF WS 9 G
w§ § 1 &Y 9g® g 747 &< faar an.

Sir, such
from a

ot §o /Yo aAst : AN 17 g7 A
T I**

aamfa Agrag: ag @9 WE
g AT | FW TG AT AA IHE O
Agh st

We will now take up the Central Silk
Board (Amendment) Bill,

SHRI SEZHIYAN (Kumbakonam) :
Sir, before you take up that Bill, [ want a
clariflcation. What has happened to the
Advocates Amendment Bill, which was
discussed inconclusively yesterday 7 It was
not referred to the Sclect Committee.  If we
go through the records we will find that the
debate has been inconclusive. A formal
motion was not moved yesterday. He could
pot do it because the motion was not ready.

SHRI KANWAR LAL GUPTA : |
endorse what the hon, Member says. The
Chairman ruled that the government is not
ready with the proposal; let them come
forward with the proposal and then it will
be adopted.

MR. CHAIRMAN : The hon. Member
ts right, It will have to be done,
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14.33 hrs,

CENTRAL SILK BOARD
(AMENDMENT) BILL
i e wAea §  Iq-E)
(ot T Baw): @arafa qgga, § weaa*
@ g 5 Ay afafram,
1948 & am#t gt & 1% fadqs g%
fa=rz forar arg

WY 5 @ w=T & ey
"oy 3w Afafqam & ot § 9@ e
W& At wgufT ¥ F9 T Faw
MEATE 1 @w T F T8 AW -
W 30-32 wrw Afyd o gu g wwH
& 6-7 @re aufw gfom ot o
wifedt ¥ § faat wod AR fredt &)
T I gEu: 7qT, qfeww Fars,
TEY qqr FIEAIT, fAgr, Asy wdw qar
g ¥ sfawas Zar 2 @ ¥
JoqreAl ¥ gat ¥ gIqd F ) H @@
wifa oif & aar gmu fass gaigal
i Hamar w@r 21 fedla mpgg &
a7 wa fr faes & qa9E s9r€ § Fim
AT ¥ I @ud qgd ag T o
A gET EgE g B & A’ W
I { T 14T, U AT A d@q §
e &t &R @ wim awET @
@

AT T [T FT FET 1949
¥9arg 69 gmT faamA 9@ #T
1968 % 17 @rm 48 gar< fretamd @Y
mr 1 I Fife § Ww sEme ¥
i afg oF wfys vemAlg 99-
wfer & @1 1949 ¥ wggd) &Y Ww &
g% gaEd ¥ 9.7 wfgwa #v gear
# 1968 ¥ mmww 36 wfawa ssa sife &
W F IR FAT | AT Wt ¥
& wAF & o Ienza ad 1951 § T

**Not recorded,

*Moved with the recommendation of the President.



